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of  the right of exploitation     beiug taken away, 
their right of exploitation has been taken away.   
But what I emphasised earlier and what I seek to 
emphasise again is that those whose right of 
exploitation is being taken away had enjoyed it 
with such gusto for decades together and the most 
ruthless of all  the capitalists have  been  the coal-
mining capitalists, and they are not going to give 
it up so easily.    That is why    we have had this 
trouble, like this firing, and we are going to have 
more    trouble—not the firing, I hope, but other 
troubles, I am sure—because  I  would  be a fool,  
having done what I have done, not to appreciate 
the reality  of what  is  happening  in  the coal-
mining area.    After  the takeover, I have been to 
every major area, not to Assam or to Oiissa, but 
lo other areas; I have talked to the workers 
myself.     But I know that in many parts of Bihar 
particularly—to some extent, to a lesser extent, in 
Ranigmij—the trade union movement is week.    
And the contractors and the mine    owners are 
all-powerful with everybody in their pocket. I do 
not want to tell you    what exactly is covered by 
'everybody*—that you know as well as I  do.    
And to fight that back is going to take us a lime, 
and for this, we need the support of all the hon. 
Members. 

THE BUDGET (RAILWAYS), 1973-74 — 
General Discussions—contd. 

SHRI H. S. NARASIAH (Mysore): Mr. 
Deputy   Chairman,   Sir,   while     welcoming 
the proposals formulated in the Budget,  1 would 
very much like to stress ce fain  aspects   for   the   
consideration   of   the   hon. Minister  when   the  
stage   for  implementation comes.    No doubt, 
Sir, when we are told that our railway system  is 
the largest one in  Asia, we feel  a  sense of pride 
and when  we  are also told  that  this    is     the 
largest   public   undertaking  on   the  .soil   of 
India,   we  equally  feel   a  sense  of    pride. But 
year after year the problem that confronts this 
largest undertaking is the recurring losses in 
finance. Only last year some 

[SHRI  S.   Mohan  Kumaramangulam] 
ed Minister, that when the police fire, 
they do not fire at any particular person.    
The whole point of police firing is this. . . 

SHRI NAWAL K1SHORE: 1 did not 
say that. That much I know. My point is 
that the firing is not meant to kill the man 
but only to scare away the crowd. The 
instructions are that Ihc bullet should be 
below the waist and not above the waist. 
This is what 1 wanted to say. 

SHRI  S.  MOHAN  KUMA RAMAN GA-
LAM: So far as that is concerned, I think it 
would not be proper for me to make any 
comment at all because I myself have con-
ducted many cases challenging the validity of 
the firing and I know what to attack. What is 
the point in making a point of it when it is 
going to be the subject-matter of an enquiry 
where this is one of the questions which the 
enquiry officer will definitely go into? So, I 
will be only in the air, in the atmosphere of 
theory.    It is better to keep my  feet  on  the  
ground.     Now,   the   hon. Member 
mentioned about giving advice to the Bihar 
Government as to the type of enquiry.    I  do  
not  know  it  and  I  do  not th ink  that when 
he was a Minister he also relished any advice 
on such matters which were entirely within his 
jurisdiction.    I find that it is matter in which 
ultimately it is correct to trust the man on the 
spot. When it is a question of   a Manager of a 
public sector undertaking my attitude  always 
has been either he is a good man, in which case 
I trust him, or he is a bad man, in which case   I   
sack   him.     I   do   not   assume   his powers.    
Here it is the State Government. The State 
Government is entitled to and it should take its 
own decision.    It knows alt the circumstances.    
It is far closer to    the scene than I am.   The 
people are far closer to it than  I am physically 
to  bring their grievances to the notice of the 
Government. And. therefore, when the State 
Government, taking all the circumstances into 
consideration, comes to a particular decision, 
then it is a decision which I would respect and 
I am  sure he,  with all  his experience,  will 
also respect. Finally, regarding the question   , 
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idea of a surplus Budget was shown but that 
was a temporary phase. We have again lapsed 
into the red and in spite of a levy c{ nearly Rs. 
44 crores. we are still confronted with a deficit 
of Rs. 8.65 crores. Mow, these losses, apart 
from other various cases, arise, according to 
me—or rather arose1—out of two or three 
instances. One is lift enormous ticketless 
travelling which T find has not been mitigated. 
Last time when I made a speech on ticketless 
travel, 1 pointed out. that apart from the 
increase in the number of trains that may have 
to be put in, every compartment has to be 
equipped with an attendant as in the case of 
the first-class compartment so that this 
attender may not only be in a position to 
regulate the inflow of traffic into it but also 
will be able to check ticketless travel. I find 
that so far there has been no mitig.::ion of this 
evil. 

Secondly, the large amount of compen-
sation which is now being paid out as a result 
of the claims that are forthcoming arise out of 
a large number of pilferages and thefts which 
also remain unattended to. There was a 
suggestion which 1 do not know how far it has 
found implementation—that the top-ranking 
officials who are in charge of these operations, 
instead of remaining at their headquarters, 
should proceed to certain select spots wherein 
large-scale pilferages and thefts are taking 
place and remain there at least for some time 
in the course of a month, which will inspire 
the subordinate railway staff to be a little more 
active and a little more mindful of their duties. 
As it is, there has been an allegation on the 
floor of this House that a certain degree of 
collusion prevails between the subordinate 
ranks of the railway staff and those social 
offenders, which cannot be eliminated. 

That evil can, to a large extent, be 
counteracted if the higher officials find time to 
go and stay at the spot and inspire them with 
better standards of public conduct.    That also 
remains to be attended to. 

In addition, severe losses have arisen as a 
result of some of these agitations and 
"bandhs" in various parts of India. Andhra 
alone seems to have accounted for nearly Rs. 
18 crores. But we are told thai this amount of 
loss pales into insignificance when compared 
to the losses that arose as a result of agitations 
in various other parts of the country such as 
Assam. Bengal, Uttar Pradesh and Punjab in 
the earlier months of the year. These are some 
of the serious problems that require to be 
considered if at all this public utility concern 
is to be in a position to cater more to the 
requirements of the passengers and their 
amenities. 

Coming to some of the Zonal Railways, 
particularly the Southern Railway, 1 find that 
in addition to these broad factors that cause 
losses, two more causes seem to confront the 
Southern Railway. It is far removed from the 
coal belt, with the result that the cost of fuel 
mounts and its operation becomes 
uneconomic. That is a matter which should be 
thought about before the Southern Railway is 
attempted to be improved in its finances. One 
other characteristic of the Southern Railway is 
that it carries more passenger traffic than 
goods traffic, and passenger traffic is less-
paying than the goods traffic. In addition, the 
goods traffic also faces competition from road 
transport. All these problems should be 
considered before the Southern Railway could 
he placed on more economic foundations. 

Another feature of the Southern Railway is 
that the metre-gauge mileage is nearly 67 per 
cent of the total mileage. This kind of multiple 
gauges act as a detriment to the progress of the 
Railways. There has been no doubt a general 
policy of gauge conversion and we find also 
all over the world that most of the leading 
countries have got only a uni-gauge system. 
Confronted as we are with the multi-gauge 
system to a large extent, movement problems 
and various other factors come in the way of 
progress. There seems to have been some 
Perspective Plan of gauge con- 
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[Shri H. S. Narasiahj version drawn up by 
the Railways, but it has been said that the 
Perspective Plan is rather halting and half-
hearted, and it has not been visualised as a 
very comprehensive one, but has been 
thought about only in terms of bits here and 
there. This defect in planning also requires 
to be attended to by the hon. Minister. 

Coming to the State from which I have i 
been returned, Mysore, I find that the route 
kilometre per 1,000 kilometres for the State of 
Mysore is less than that for the whole of India. 
It is only 14.65 whereas for the whole of 
India, it is 18.86. When I tabled a question 
here and requested the hon. Minister to 
explain why there has been so much of 
difference, the hon. Minister said that 
development has to be viewed more from the 
national angle rather than from the regional or 
parochial angle. Well, that may be an answer 
which may not satisfy the various backward 
areas in this country where there are several 
imbalances. 

And to point out that a particular area is ill-
developed is not to emphasise any parochial or 
regional aspect of it. In the light of this 
statement I would very much : request the 
honourable Minister to take into consideration 
this fall of level, this margin, between the 
State level and the national level, and see that 
programmes are drawn up to step up the 
progress so far as the State of Mysore is 
concerned. So far as Mysore is concerned, 
there are so many works which are either 
pending or are not surveyed or, when taken 
up, have not made a rapid progress. For 
example, we have this conversion of 
Guntakal-Bangalore line into broad gauge 
with a parallel broad gauge from Guntagal-
Dharmavaram. That, I submit, is not making 
rapid progress. Conversion of Bangalore-
Mysore line into broad gauge has not been 
taken up. Laying of Hubli-Karwar line has not 
been taken up. Laying of JCottur-Harihar line 
has not been taken up. Laying of Tal-guppa-
Honnavar line has not been taken up. Laying 
of Talguppa-Honnavar-Satya-mangalam line 
has not been    taken    up. 

Some of these railway development projects 
do require urgent attention at the hands of the 
honourable Minister so far as these Budget 
proposals are concerned. Similarly, 
conversion of Hussan-Mangalore line has not 
been taken up. One other suggestion that was 
made was to facilitate, if possible, a link with 
the line that has been newly opened, that is, 
Mangalore-Delhi by Janata Express, by some 
convenient train that can be linked from 
Bangalore to Jwalarpet so that facilities for 
people that come from this State to the Capital 
might be increased. 

Then the question of cost of fuel, parti-
cularly, affecting the Southern Railway, can 
be best tackled, if I could submit for the 
consideration of the honourable Minister, by 
dieselisation. Dieselisation is the only remedy 
that can improve the situation and also reduce 
the cost of fuel. Then, electrification of the 
traction also is a matter long pending. Then 
the line between Madras and Arkonam and 
from Arkonam to Bangalore is a matter 
urgently to be taken into consideration and 
brought about. Then the question of road and 
rail coordination is not being properly solved. 
It is a matter for the coordinated attempt of 
both the authorities that deal with the railways 
as well as the roads. This problem has not 
been solved so far. 

Then I come to the question of catering. 
Recently I had a bitter experience of the 
catering on the railways. I was travelling from 
Bangalore to Delhi via Miraj-Poona-Bombay 
because of the disturbed conditions in Andhra 
Pradesh. A dinner had to be served at a 
particular station called Neera. I found that it 
was the most unsatisfactory state of affairs. 
The food was cold and it was absolutely 
without any taste. I do not think anybody 
could have munched those chappatis that were 
served. It was around 7.30 p.m. when the food 
should have been hot and better. If this is the 
sample of food that we get on the railways, 
then the system of catering requires to  be  
seriously considered. 
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One other aspect which I might relevantly 
suggest at this juncture is that some of these 
railway works that are suggested or that are 
proposed to be taken up should be considered 
in the background of drought conditions that 
are prevailing in the State. If the proposed 
works are taken up and completed 
expeditiously, it will go a long way in 
relieving the scarcity conditions in the drought 
affected areas. Some of these works should be 
taken up on a priority basis so that relief can 
be given to these drought affected areas 
through the instrumentality of the railways. 

There is only one other point which 1 might 
usefully mention and that is about the workers' 
participation in the management concerned. 
No doubt there is this corporate enterprise 
group of management of labour consisting of 
the Railway Board members and the 
representatives of the labour federation. But 
how far it has been able to bring about this 
visualised objective of effective labour 
participation in the management is doubtful. 
Unless the large body of workers are involved 
into a sense of participation in this huge public 
enterprise; the state of dissatisfaction and the 
grievances that the workers bring forward in 
the innumerable conferences that are being 
conducted will not be solved. On the other 
hand, these may go on increasing resulting 
greatly in loss of work and loss of man-hours. 

Finally there is one word which is with 
reference to the labour unions that are 
functioning so far as this industry is con-
cerned. Of late it is noticeable that in-
numerable category-wise and trade-wise 
unions are coming up forming themselves in 
groups for purposes of collective bargaining. 
On the one hand it may appear that this is an 
unhealthy practice; on the other it has shown 
how those groups are getting dissatisfied with 
the type of labour movement that is prevailing 
in this industry. Proper industrial relations are 
very essential and I am sure the hon. Minister 
for Railways, who was 

a trade unionist at one stage of his public-
career, will look into this and improve the  
industrial   relations  in  this  sector. 

SHRI M. KAMALANATHAN (Tamil 
Nadu): Mr. Deputy Chairman, with the 
transfer of Mr. L. N. Misra to the Railways 
and his promotion to the Cabinet rank ably 
assisted by his colleague Mr. Qureshi, I 
expected a better Railway Budget this year ... 

AN HON. MEMBER: You would liks him 
also to be promoted? 

SHRI M. KAMALANATHAN: Next year 
he will also be elevated. 

I am sorry to say that I am greatly dis-
appointed at this annual exercise. The only 
new innovation 1 find in this budget is on the 
cover. For the first time they have printed 
Hindi words like 'Rail Mantralaya' and 'Bharat 
Sarkar' in Roman letters on the cover. This 
goes against the compromise arrived at 
between the opposition leaders and the 
Government. At that time the Government 
agreed to use Hindi words only in Devanagari 
letters and not in Roman letters. It is a 
violation. I condemn Hindising the Railways. 

As usual, the revenues are projected for the 
year on a rough basis. Passenger earnings 
were estimated to raise by 3 per cent in 1972 
budget. This year they have estimated it to 
increase by 4 per cent. Regarding freights they 
are expecting 0.5 million  tonnes   increase. 

As we see in every year's budget, this 
increase of income in freights and fares has 
been allowed to exceed by increase in 
working expenses. By this simple rough and 
ready arithmetic exercise a huge deficit of Rs. 
53 crores is expected. 

After paying the usual lip sympathy for the 
common man just like any other Railway 
Minister, Mr. Misra raises freights and 
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fShri   M.   KamalanathanJ 
fares, thereby covering so many crores and 
then leaves a gap of Rs. 8.65 crores as 
deficit. 

It is at the hands of the Railway Minis- ! 
ters to show a surplus or a deficit budget, 
because there is no scientific system of 
estimation adopted by the Railways. I can 
very well say that they are not esti- i mates, 
but guesstimates. My plea would be that the 
estimates shall be closer to realities. 

It is a pity the Railways are incapable of 
predicting the growth in the revenue. In the 
current year passenger revenues will be Rs. 
14 crores higher than projected in the budget. 
Is it due to incapacity of esti- [ mation  or is  
it wantonly  done? 

Now, Sir, there are certain Funds, the 
funding of which is entirely at the hands 
of the Railway Minister. During 1972-73. 
the Depreciation Reserve Fund opens with 
a halance of Rs. 167.71 crores. The Fund 
will receive a credit of Rs. 110 crores 
from the Revenues, Rs. 2.5 crores from the 
production units and Rs. 7.95 crores as 
interest-accruing      balance.Withdrawal 
during the year was only Rs. 114.48 crores 
and the Funds is expected to stand at Rs. 
173.66 crores. It may be good accounting. 
But, Sir, I want to ask a question from the 
common man's point of view: Why should 
the Fund stand at Rs. 170.66 crores? Why 
should the Fund receive a credit of Rs. 110 
crores from the Revenues? Could not you 
lessen the credit instead of increasing the 
rates in fares and freights thereby causing all-
round inflation? Take, for example, the 
Railway Pension Fund. In the year 1972-73, 
the opening balance in the Fund will be Rs. 
100.97 crores and it is not very difficult even 
to calculate how many persons are eligible for 
pension. The disbursement of pensionary ] 

charges this year is expected to be Rs. 10.91 
crores leaving a balance of Rs. 115.57 crores. 
When you know the actual calculation, there 
is no need to transfer more or less than the 
amount wanted. 

Now, take the operating ratio. la 1970-71, 
it was 84 per cent. For 1971-72. the revised 
estimate is 83.5 per cent. But. what is the 
actual in 1971-72? On page 1 of the 
Explanatory Memorandum it is given as 84.2 
per cent, but on page 12. the actual is given 
as 83.1 per cent. I want to know. Sir, which 
figure is the correct figure. I hope the 
honourable Minister will  give an 
explanation. 

In the Revised Estimate for 1972-73, the 
operating ratio is given as 83.7 per cent and 
for 1973-74 the operating ratio is given as 83 
per cent. There is no justification for 
assuming that the working expenses will be 
lower in 1973-74. Perhaps to keep us in good 
humour the Railway Minister has given a 
slightly reduced figure ! 

Sir, there is something wrong with the 
railway system which is unable to prevent the 
colossal yearly increase in the working 
expenses. I accuse the railways of not 
adopting the modern management techniques 
to reduce their galloping expenses. Sir, with 
the computerisation, dieselisation and 
electrification of the tracks, it is reasonable to 
expect the administrative overheads to come 
down. But. so far, no precise assessment in 
this regard on account of progressive 
modernisation has been done. On this point. 
Sir. the Minister owes some explanation  to  
Parliament. 

Sir, these are the spheres in which the 
Ministry should have practised economy. But 
the Ministry has failed to do that. Besides 
wasteful expenditure, there are many avenues 
open to the Railway Minister to collect 
revenues. Take, for example, the case of 
ticketless travel. It is expected to be not less 
than Rs. 30 crores per annum. These revenues 
are yet to be realised. Then, take the case of 
thefts and pilferages. Dining 1969, this 
amounted to Rs. 79 lakhs and in 1970 it was 
Rs. 154.78 lakhs and in 1971 it was Rs. 
187.58 lakhs. Sir, this is an under-statement. 
These figures are in respect of booked 
consignments only and do not include cases 
of theft or pilferage   of   the   railway   
property.   If  you 



193 Budget (Railways) [6 MAR. 1973] 1973-74 194 

include theft due to wagon-breaking, theft of 
pig iron and raw materials for the steel plants, 
theft of coal and copper wire, the figures will 
run to several crores. There has been a sharp 
increase of 131 per cent in the number of 
registered cases of thefts and pilferages 
compared to the previous year. But, if you 
compare it with the year 1968-69, it is as high 
as 415 per cent! What have you done to reduce 
the thefts at least in the godowns and the store 
houses? 

Have you provided any modern detectors? 
Or have you provided any electronic alarms? 
Instead, you find it convenient to increase the 
rates and fares, adding inflation and rising 
prices. 

What about the value of compensation paid 
on account of thefts and pilferages? During 
1969-70 it was Rs. 4 crores and 95 thousand. 
During 1970-71 it was Rs. 5 crores and 43 
thousand. During 1971-72 it was Rs. 5 crores 
and 85 thousand. 

Sir, these figures of claims are not the 
correct index of the position. Because the 
figures furnished by the Ministry only indicate 
the value of the claims admitted by the 
Railways, and not the claims actually 
preferred by the public. I really pity for those 
people whose claims are not admitted. If you 
add that amount, that will run into several 
crores. 

Instead of reducing ticketless travel, instead 
of effecting economy in working expenses, 
instead of reducing pilferages and thefts, the 
Minister makes a bold effort to increase the 
rates and fares. You are competing with Mr. 
Chavan in increasing  the  inflation  and  
rising prices. 

Enhancement of rates on oil cakes, 
sugarcane, coal, chemical manures, cement, 
urea and paper will push up the cost and 
ultimately push up the prices. The Railway 
Minister is claiming to be a 3 RSS/73—7. 

socialist. The air-condition fares in Raj-dhani 
Express to Bombay and Calcutta will be equal 
to or more than the air fare. This is an absurd 
proposition. No healthy person would travel in 
A.C., which is equal or more than the air fare. 

SHRI PITAMBER DAS (Uttar Pradesh): 
That is exactly what the Railway Minister 
wants. He wants to discourage air-conditioned 
travelling. That is what he has said in his 
speech. 

SHRI M. KAMALANATHAN: You cannot 
expect more revenues by that way. I warn you 
that the benefits will be negative and the 
coaches will be half empty or empty. Instead, 
you very well abolish the A.C. coaches. You 
will never get the yield from these increases, 
calculated to be Rs. 4.4 crores due to this 
factor. 

This ruling party came to power by 
pampering the common man. The Minister 
says the increases are moderate. If they are 
modest or marginal, why should he increase 
the fare? I request the hon. Minister to drop 
the increase. 

Railways are suffering due to paucity of 
wagons. Because the Railways are the only 
buyers of wagons, using this monopolistic 
position you have killed many of the wagon 
manufacturers. There is one Wagon 
manufacturing unit in Madras, in the name of 
Southern Structurals. It was taken over by the 
State Government only recently. Instead of 
encouraging that unit, Railways are dictating a 
certain price which is not suitable to this 
company. Now the company is tottering. I 
request the Railways to be generous to one of 
its sister concerns in Tamil Nadu. I request the 
Railway Minister to give all the 
encouragement so that the institution may not 
be closed once again. 

If you look at the amount of capital sunk by 
Railways all over India, we can find the share 
of the South is meagre. Much 
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[Shri M. Kamalanathan] 
more amount has been invested either in ] the 
east or west. No substantial amount is j invested 
in the South. 

Look at the mass rapid transit system. More 
money is spent for Calcutta and Bombay. The 
metropolitan transport team, in association 
with the State traffic studies, recommended the 
provision of an underground mass rapid transit 
system for Madras. This line between Ennore 
and Thiruvanmiyur will pass through the 
important areas of Manali, Thiruvottiyur, 
Royapuram, George Town, Central Station 
area, Triplicane, Anna Salai, Mylapore and 
Adayar, and in measuring in all it is only 26 
KM. The approximate cost of construction of 
this line is expected to be around Rs. 180 
crores, which should be phased over the next 
few years. Hence immediate action will have 
to be initiated in the 5th Plan. I request the 
hon. Minister that a sum of Rs. 50 crores may 
be allocated under the 5th Five Year Plan for 
the purpose, and also I request the hon. 
Minister to commence the work without loss 
of time. 

Sir, lastly, I want to stress that at Pothanur 
Railway Colony, drinking water is the acute 
and now the railways are spending Rs. 7500|- 
per day for bringing water from 
Mettupalayam. That works out to Rs. 
27,37,500|- per year. By bringing water by 
means of pipes from Mettupalayam, we have 
to spend Rs. 69 lakhs only. The proposal is 
still under consideration of the Railway 
Department. This may be taken up 
immediately to solve this  problem. 

With these remarks, I conclude my speech. 

 

 

[THE VICE CHAIRMAN (SHRIMATI PURABI 
MUKHOPADHYAY) in the Chair]. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS (SHRI MOHD. 
SHAFl KURESHI): What has it go to do with 
the Railway Budget? 
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The Hon'ble colleagues should also take 

note of it that:— 

"Over the last 22 years, while the per 
capita staff cost had gone up by 197 per 
cent, cost of coal by 145 per cent, diesel oil 
by 130 per cent, electricity by 97 per cent, 
iron and steel manufactures by 263 per cent 
and cement by 176 per cent it is significant 
to note that the average passenger fare and 
freight rate during this period and increased 
by 74 per cent and 82 per cent 
respectively." 
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"I am anxious that we should do every-
thing possible to lighten the load of the 
common man    .    .    . 

Lighten the    load of the common man! 
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THE  VICE-CHAIRMAN  (SHR1MATI 
PURABI     MUKHOPADHYAY)   :    Mr. 
Qureshi, there are three more speakers. 

SHRI MOHD. SHAF1 QURESHI   :   1 
am just concluding. 
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THE VICE CHAIRMAN (SHRIMATI 
PURAB1 MUKHOPADHYAYA): Mr. 
Qureshi, there are three    more    speakers. 

SHRI MOHD. SHAFI QURESHI: I am 
just concluding. 

 
SHRI M. S. ABDUL KHADER (Tamil 

Nadu): Madam, Vice-Chairman, at the outset, 
I would like to congratulate the honourable 
Minister for Railways for presenting such an 
admirable Budget showing 

some concession at least to the students. It 
seems he has tried his level best to bring the 
House into his confidence by narrating the 
unexpected incidents in the current year and he 
has also tried to make some scope for the 
future also. He has increased the fares and 
freight rates. It has become customary on the 
part of the Govertinent to impose new rates 
and taxes whenever the Budget is presented. I 
am of the humble opinion that this should not 
be a recurring feature of imposing new taxes 
and enhancing the existing rates and something 
tangible should be done to improve the 
finances of the railways. Mere manipulation of 
accounts and fiscal calculations, I do nol think, 
will serve any purpose. In foreign countries, 
the Government itse1* is subsidizing the 
Railways. But here in our country, I am sorry 
to say, the Railways have to pay dividends to 
general revenue and also interest on loans from 
general revenues. Special burdens should be 
borne by the Government. The poor and 
middle class people in our country are already 
burdened with direct and indirect taxes as well 
as with ever increasing freight rates and taxes 
on railway fares and, therefore, there is no 
justification, I honestly believe, for the 
Railway Minister imposing new and increased 
passenger fares and freight rates. I am sorry to 
say, even the public amenities are not  
adequate  to  justify the  enhancement. 

Trains are not at all punctual and they are 
not clean and tidy. Reservation cannot 
be made unless the local officer is bribed. 
Service frequency is inconvenient. Claims are 
not expeditiously settled. 

In fact, highways have attained an ad-
mirable popularity. In my own State arid even 
some other States, thousands of miles of 
highways given flexibility and continuity of 
service of buses and lorries, which the trains, I 
am afraid, cannot compete with. 

Complaints of overwork are often heard 
among the railway staff, which lead to in-
efficiency. I am told that the Indian Railways 
are run with inadequate men and materials. 
The number of vacancies in Class III and 
Class IV are not filled up for 



259 Budget (Railways) [RAJYA SABHA] 1973-74 260 

[Shri M. S. Abdul Khader] 
years together, while Class I and Class II are 
over-staffed. Mr. Qureshi just now gave some 
sort of explanation with which I am not 
satisfied. 

I want to raise the question: Can there be 
any scope of employment and can't there be 
stagnation in promotion which leads to 
frustration among the staff? There 
is a lot of hue and cry even from all sections 
of men from Government undertakings also. 
Grievances of railway men should 
be heard sympathetically and rectified as early 
as possible. They should be paid considerably. 

Railways is an industry. This should be 
brought under the purview of Industrial 
Disputes Act. Nearly half of the Central 
Government servants belong to the Railways, 
and they comprise of hundreds of categories. 
They should have a separate Wage Board and 
their working conditions and pay structures 
should be thoroughly studied. I still go further, 
Madam, and say that the Railways should be 
brought under the Bonus Act, thus enabling 
the railway men for bonus payment under the 
Act. There is also the imperative need for the 
Railway Administration to confirm its em-
ployees on completion of one year of service 
in the substantive officiating capacities. 

Madam, enormous funds are spent on stores 
purchases. But on many occasions, materials 
are found to be of low standard and quality. 
Spare parts are not available. In many 
workshops, I am told, they even good bolts 
and nuts are not available. Government must 
see where the real culprits are and they must 
be severely punished. 

Thefts in major yards, workshops, goods 
sheds and other depots have become very 
common now-a-days. The Railway authorities 
are paying heavy claims. I do not quite 
understand how the Railway Administration, 
which is having a large contingent of 
Protection Force and Police Force cannot put 
an end to or at least minimise thefts and 
murders. If these are continuously increasing, 
I have 

to believe that some of the higher level 
officers are hand in hand wth these thieves 
and murderers. 

More passenger traffic can be attracted by 
progressively increasing the number of new 
train services, and the train services in general 
may be speeded up. My earnest and humble 
request to the hor Minister in this connection 
is to reduce the journey time of G.T. from 40 
hours to 30 hours. The third class 
compartments in almost all the trains are 
always heavily crowded. What action has the 
railway department taken to minimise the 
crowd? It is a pity that the third class pas? 
angers are not given any adequate amenities. 

A new track is proposed to be laid from 
Tirunelvelly to Trivandrum through Kanya-
kumari District in southern-most part of India. 
I welcome this proposal and it is a long 
pending proposal too and request the 
authorities to complete the work as early as 
possible. 

There was a proposal to have a railway 
station at Alur which is the most deserving 
place. It is the most populated area with 
panchayat union office, munsif court, schools, 
etc. It is a business centre also. Now, I 
understand that the proposal has been altered 
and the railway station is to be constructed 
some miles away in a deserted place. It is not 
advisable to have a change in the proposal and 
I request the railway authorities to see that the 
railway station is constructed at Alur. 
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THE VICE-CHAIRMAN (SHR1MATI 
PURABI MUKHOPADHYAY): The Mouse 
stands adjourned till 11-00 A.M. tomorrow. 

I he House then adjourned at 
forty minutes past five of the clock 
till eleven of the clock on 
Wednesday, the 7th March,  1973. 


